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SHRI RAINARAIN (Spoke)
SHRI BHUPESH GUPTA  (Spoke)
THF DIPUTY CHAIRMAN When

the Chair 1 on 1ts feet I do not think any
Member should be standing up and speak-
ing Tlerefore, I have given a direction
that when the Chan 1s on 1ts legs and any
Membei speaks, 1t will not go on record
Now, Mr Bhandari you wanted to men-
trun something

RiI FERENCE TO EROSION BY THE
BRAHMAPUTRA RIVER
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PAPERS LAID ON THE TABLE

NOUEICATION Of THE MINISTRY o1 L ABOUR
L MPLOYMINT aND RenaBILITATION (DEPART-
MINT O | \BOUR AND EMPLOYMENT)

[HE MINISTER OF STATE IN THE
MINISIRY OF 1 ABOUR, FMPLOY-
MENT AND REHABILITATION (SHRI

[19 MAY 1969]

on the table 3716

BHAGWAT JHA  AZAD): Madam, 1
beg to lav on the Table (a) a copy each
ot the followmng Noufications ol the Mi-
nistry of [abour. Employment and Reha-
bifitation {Department of Labour and Em-
ployment)

(1) Notification GSR No 1017, dated
the 22nd Apitl, 1969 (in English), pub-
lishing the Cmployees’ Provident Funds
tAmendment) Scheme 1969, under sub-
section (2) of section 4 of the Emplos,
yees  Provident Funds Act, 1952

(1) N tificanion GSR No 1018,
dated the 22nd Aprii 1969 (n English),
under sub-section (2) ol section 7 of the
Fmplovees Provident Funds Act, 1952

[Placed w Labtary Sce No LT-1202/69

tor 1) and ()]

MINISTRY OF LABOUR EMPLOYMENT AND
R1 HABILITATION RESOLUTION

SHRI BHAGWAT JHA AZAD.
Madam 1 also beg to tay on the Table a
copy ol the Mimsstry of Labour, Employ-
ment and Rehabilitation  (Department of
Labour and Employment) Resolutton No
WRB R(19)/68  dated the {7th May, 1969,
on the Report of the Second Central Wage
Board lor the Cotton Textile Industry
[Placed m [Iibrary See No. LT-1224/69]

RiPnRT (1968) ON 1L WORKING OL THL
Driosir INSURANCE CORPORATION AND RE-
LATED PAPER

| HF MINISTER OF STATE IN [HE
MINISTRY OF FINANCE (SHRI P. C.
SETHD  Madam. | beg to lay on the
Table a copv of the Report on the work-
ing of the Deposit Insurance Corporation
during the year ended the 31st December
1965 together with the Auditors” Report
thercon, under sub-section (2) of section 32
of the Deposit Insurance Corporation Act
1961  [Placed in Library See No LT-
1225/69 ]

NOTHICATION o THt MINISIRY 01 LABOUR
FINANCI (DI PARTMINT 0f  RiIVINUL AND
INSURANCT)

SHRL P ¢ SETHI Madam, I also beg
to lay on the Table a copy each of the
tollowing Noufications of the Mimstry ot



